
 

Central Administrative Tribunal 
Principal Bench 

 
CP No.210/2016 in OA No.2867/2015 

 
New Delhi, this the 27th day of August, 2018 

 

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mr. Pradeep Kumar, Member (A) 

 

1.  Shri Som Raj Meena, 
S/o Shri Suwa Lal Meena, 
r/o 99, Nirman Vihar-I, Sector-2, 
Vidhyadhar Nagar, Jaipur. 
(Aged about 40 years), AAO, PCDA (SWC),  
Khatipura Road, Jaipur. 

 
2. Jai Prakash, S/o Shri Gokal Ram 

R/o H.No. 114, Sector 2 Nirman Vihar  
Vidhyadhar Nagar, Jaipur 
(Aged about 48 years) 
AAO PCDA (SWC), Khatipura Road Jaipur 

 
3.  Shri Vijay Kumar Jha, S/o Shri Radha Kant Jha, 
 r/o 63, Nirman Parishar, Sector-7, 
 Vidhyadhar Nagar, Jaipur 
 (Aged about 42 years), AAO, PCDA (SWC), 
 Khatipura Road, Jaipur 
 
4. Shri Rajesh Raushan, 
 S/o late Shri Bhola Nath Choudhary, 
 r/o 66, Nirman Parishar, Sector-7, 
 Vidhyadhar Nagar, Jaipiur (Raj.) 
 (Aged about 40 years) 
 Section Office (A/c) 
 PCDA (SWC), Khatipura Road, Jaipur. 
 
5. Shri P.C. Gupta, S/o Shri Shiv Shankar Gupta, 
 r/o Qr.No.46, Nirman Vihar-I, 

 Sector-2, Vidyadhar Nagar, Jaipur. 
 (Aged about 40 years) 
 SO (A), PCDA (SWC) Khatipura Road, 
 Jaipur.  
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6. Shri Ramesh Chand Mahawar, 
S/o Shri Tarachand Mahawar, 
r/o H.No.39, Jai Karni Nagar, 
Niwarn Road, Jhotwara, Jaipur 
(Aged about 41 years) 
A.A.O., O/O PCDA (SWC) 
Khatipura Road, Jaipur. 

 
7. Shiv Dayal, S/o Shri Rameshwar Dayal 

r/o 5, Arjun Nagar, Durgapura, 
Jaipur (Aged about 43 years) 
AAO, PCDA (SWC) Jaipur. 

 
8. Shri B.L. Meena, 

S/o late Shri Ramji Lal Meena, 
r/o 76, Nirman Vihar-I, Sector-2, 
Vidhyadhar Nagar, Jaipur. 
(Aged about 43 years) 
Asst. Accounts Officer, 
PCDA (SWC), Khatipura Road, 

Jaipur. 
 
9. Shri Pramod Kumar Guru, 
 S/o Shri Mukundo Guru, 
 r/o 71, Nirman Parishar, Sector-7, 
 Vidyadhar Nagar, Jaipur (Raj.) 
 (Aged about 39 years) 
 Asst. Accounts Officer, 
 O/O PCDA (SWC), Khatipura Road, 
 Jaipur (Raj.) 
 
10. Shri Heera Chand Jain, 

S/o late Shri Amolak Chand Jain, 
r/o 54, Nirman Vihar-I, Sector-2, 
Vidyadhar Nagar, Jaipur. 
(Aged about 42 years), Asst. Accounts Officer, 
O/O the PCDA (SWC), Khatipura Road, Jaipur. 
 

11. Shri Suresh Chand Garg, 
 S/o late Shri Rajendra Prasad Garg 
 r/o 129, Nirman Vihar-I, Sector-2 
 Vidyadhar Nagar, Jaipur. 
 (Aged about 39 years), Asst. Accounts Officer, 
 O/O the PCDA (SWC), Khatipura Road, Jaipur. 
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12. Shri Anurag Saxena, 
S/o Dr. Bindeshwar Prasad Saxena, 
r/o 339/4, Vashishtha Marg  
Raja Park, Jaipur (Raj.) 
(Aged about 43 years) 
SO (A), O/O PCDA (SWC) 
Khatipura Road, Jaipur. 
 

13. Shri Sanjai Kumar Bhatnagar, 

S/o Shri L.P. Bhatnagar 
r/o Flat No.1440, My Haveli, 
Ramchandra Pura, Jaipur. 
(Aged about 50 years) 
AAO, PCDA (SWC),  
Khatipura Road, Jaipur. 

 
14. Shri Vijay Kumar Mishra, 

S/o Shri Umesh Chandra Mishra, 
r/o Qr.No.6, K.V. No.5, Mansarovar, 
Jaipur (Raj.) 

(Aged about 36 years) 
AA0, O/O PCDA (SWC), 
Khatipura Road, Jaipur. 

 
15.  Promod Marotirao Meshram 

S/o Shri Marotirao Meshram 
R/o 29, Nirman Vihar-II, Sector-2, Vidhyadhar 
Nagar, Jaipur Pin- 302039 
Aged about 49 years 
SAO. 

 
16.  Shri Roshan Lal Meena, 
 S/o Shri Mool Chand Meena, 
 r/o Qtr. 42, Nirman Vihar-II, 
 Sector-2, Vidyadhar Nagar, 
 Jaipur (Rajasthan), (Aged about 45 years) 
 Sr.AO, PCDA (SWC), Khatipura Road, 
 Jaipur 
 
17. Shri Ajay Kamboj, S/o Late Shri Brij Bhushan, 

r/o 6/4, Type-IV, Sector-7, 
Nirman Parisar, Vidyadhar Nagar, 
Jaipur.(Aged about 38 years) 
AAO, O/O PCDA (SWC), Jaipur. 
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18. Shri Ram Babu, 
 S/o Shri G.S. Meena, 
 r/o 390, Jaswant Nagar, 
 Khatipura Road, Jaipur 
 (Aged about 51 years) 
 Sr.A.O., PCDA (SWC), Jaipur 
 
19. Shri Satish Kumar, 

S/o Shri Madhu Sudan Sharma, 

r/o H.No.73, Sector-7, Nirman Parisar, 
Vidyadhar Nagar, Jaipur. 
(Aged about 49 years) 
AAO, PCDA (SWC), Khatipura Road, Jaipur 

 
20. Kumar Nishant, 
 S/o Shri Anjani Kumar Sinha, 
 r/o 26, Nirman Vihar-I,  Sector-2, 
 Vidhyadhar Nagar, Jaipur 
 (Aged about 37 years) 
 AAO, O/O The DPDO, A-82, Urmila Marg, 

 Vaishali Nagar, Jaipur. 
 
21. Shri Sanjay Kumar, 
 S/o Shri Om Prakash Gupta, 

r/o H.No. 19, Nirman Vihar-III, Sector-3, 
Vidyadhar Nagar, Jaipur 
(Aged 38 years) AAO, O/o DPDO, A-82 

 Urmila Marg, Vaishali Nagar, Jaipur 
 
22. Shri Rajesh Kumar 
 S/o Shri Laxmi Chand Baroliya, 
 r/o Qr.No.39, Nirman Vihar-I, 
 Sector-2, Vidhyadhar Nagar, 
 Jaipur. (Aged about 43 years) 
 Section Officer (A/c) 
 O/O PCDA (SWC), Khatipura Road, 
 Jaipur. 
 
23. Sanjeev Tandon 

S/o Late Shri. Kamal Kishore Tandon 
R/o 2/509, Royal Green Apartments, Sirsi Road, 
Jaipur (Raj) – 302012, Aged about 49 years 
Senior Account Officer   ..Petitioners 

 
(By Advocate: Shri Ajesh Luthra) 
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Vs. 
 
1. Smt. Shobhana Joshi 

Controller General  
Controller General of Defence Accounts 
Ulan Batar Road, Palam, Delhi Cantt, 
Delhi-110010. 

 
2.  Sh. S.S. Mohanty 

Financial Advisor (Defence Services), 
Ministry of Defence (Finance) 
South Block, New Delhi. 

 
3.  Sh. Sanjay Khothari 

Secretary, Union of India 
Department of Personnel & Training, 
Ministry of Personnel, Public  
Grievances and Pension, 
North Block, New Delhi.  ..Respondents 

 

(By Advocate: Shri Hanu Bhaskar)     
 

ORDER (ORAL) 
 

 
Justice L. Narasimha Reddy:- 
 

 
 This contempt case is filed alleging that the 

respondents did not implement the Order dated 

12.08.2015 in OA No.2867/2015. The case has 

undergone several adjournments. The respondents filed 

a counter affidavit stating that the Order has since 

been implemented in the form of passing of order dated 

24.05.2016. It is further stated that the actual 

adjudication has taken place in OA Nos.966 and 

967/2009 before the Madras Bench of the Tribunal, 

which, in turn, led to filing of SLP and as of now the 
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Review Petition is pending before the Hon’ble Supreme 

in respect of that case.  

2. We have heard Shri Ajesh Luthra, learned counsel 

for the applicants and Shri Hanu Bhaskar, learned 

counsel for the respondents.  

3. Two developments have taken place in this case. 

First is that in compliance of the Order in the OA, the 

respondents passed an order dated 24.05.2016. 

Secondly, the very foundation for the relief granted in 

the OA, being the order passed by the Hon’ble Supreme 

Court in SLP, is said to be under Review. 

4. In this view of the matter, we close the contempt 

case leaving it open to the applicants to pursue their 

remedies depending upon the outcome of the Review 

Petition, pending before the Hon’ble Supreme Court.  

 

 

(Pradeep Kumar)     (Justice L. Narasimha Reddy)  
     Member(A)         Chairman 
 

 

/vb/ 


